BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

' AHMEDABAD

MA 3/2017 in Case No. 180 of 2002 with Case No. 310 of 2003

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD'
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 24 10.2017

Name of the Company: - Shree Extrusions Ltd
Reco_very Officer EPFO,. Rajkot

Section of the Companies Act: Section 252 of the Insolvenc _and Bankruptay
' - . Code -

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION ___REPRESENTATION

0 CA Hen W (L B Rk

SIGNATURE

ORDER

Learned FCA Mr. Hiten Parlkh present for Apphcant None present for Respondent
in MA 3/2017.

Proot of service of notice of date of heeﬁng on Respondent filed.
NOne appeared for Respondent.
At request of learned FCA list the matter on 17 1 1 2017. )
(MZ“\W ' /\)ﬁ)—/muw/
MANORAMA KUMARI _ | RAVEENDRA BABU '
MEMBER JUDICIAL ' MBER J UDICIAL

Dated this the 24th day of October, 2017.




